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Study of Prospects of Fertilixer
Prodnction

*385. Shri Chintamani Panigrahi;
Shri Shashi Ranjan:
Shri Sidheshway Prasad:
8hri Yashpal Singh:
Shri 8. C. Samanta:
Shri §. N. Maiti:

Shri Tridib Kumar
Chaudhauri:

Shri A, K. Kisku:

Shri K. N. Pandey:

Shri ¥. A, Prasad:

Shri N. K. Sanghi:

Shri Bedabrata Barua:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whethey the President of the
World Bank during his recent visit to
Dethi, advised Government to study
afresh the prospec.s of fertiiizer
production in India;

(b) if so, the reasons therefor;

(c) whether he also clear’y indica-
ted to Government about the keen-
ness of the Wor.d Bank to promote
fertiliser production in the private
sector; and

(d) it so, the reaction of Govern-
ment thereto?

The Minister of Pianning, Petro.
feam and Chemicals and Sociat Wel-
fare (Shri Asoka Mehta): (o) Yes,
Bir, with reference to the levals of
production likely to be attained dur-
ing the Founth Plan years from pro-
jects under execution and those ap-
proved or under consideration,

(b) The intention was to arrive at
acceptable estimates that would help
to determine shortages that must be

met from importis.
{¢) Yes, 8ir.

(d) Government will consider all
suitable proposalr emaniting tro;n
private partioa
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Krishna-Godavarli Water Dispule

*388. Shri Ramachandra Ulaka:
Shri Dhuleshwar Moéena:
Shrl X. Pradbani;
Shri Heerji Bhai:

Will the Minister of Irrigation and
Power be pieased to state:

(a) whether the dispute about the
been
scttled between the Governments of
Andhra Pradesh, Mysore and Maha-
rashtra; and

(b) it s0, the details thereof?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Not yet,
Sir.

(d) Does not arise.
Wriling off of State Governmenis
Debty

*387. Shri C. C. Desal:
Shri R. Barua:

Will the Minister of Finance be
pleased to state:

(a) whether it is 8 fact that some
State Governments have recently
asked the Central Government to
write off their debts;

(b) whether some State Govern-
ments have unilaterally imposed
moratorium to the loans taken from
the Centre;

(¢) §if so, the names of State Gov-
ernments n both the cases; and

(d) the reaction of Government to
their requests/actions in this regard?

The Ministey of State in the Minis-
try of Finance (Shri K, C. Fant):
(a) to (d). No request has been recel-
ved from any State Government for
writing off their debts due to the
Centre. The Government of India
are also pot aware of any unilateral
decision of a moratorium by any
State Government. However, some
State Governments recently  sought
postponement of the repayment of
their cbligations on Central  losns





